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+[THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHEB SHINDE) (a) and (b).
The Australian Government announc-
ed a gift of 1,50,000 tonnes of Austra-
han wheat to India ‘on the 25th July,
1967. Shipping arrangements for
bringing this wheat to India are being
made by the Chief Controller of
Chartering of the Government of
India for the earliest feasible ship-
ment, The wheat 1s likely to start
arriving 1n August, 1967 and the en-
fire guantity s hkely to reach India
by the end of September, 1967.]

IMADRAS REQUEST FOR ADDITIONAL
FINANCIAL ASSURANCE

469 SHRI N R MUNISWAMY:
Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether 1t is a fact that three
Ministers of the Madrag Government
who met the Prime Mnister on the
7th July, 1967 sought an additional
Rs. 20 crores to enable Madras to
carry out 1ts new Hs. 100 crore pro-
gramme for increasing agriculture
output over the next five years; and

(b) 1if so, what are the reactions of
Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHEB SHINDE): (a) Yes,

(b) The matter is under considera-
tion of Government. -

§STUuDY AND RESEARCH OF COMMUNITY
DEVELOPMENT

346. SHRI MAHAMMED HANEEF:
Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

[ 1 English translation.

$Transferred from the 2nd August,
1967,

§Transferred from the 28th July,
1967, ; e A
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(a) whether 1t 1s a fact that a
special fund of rupees two lakhs has
been created for the study and re

search of Community Development;
and
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(b) 1f so, what are the details of
the scheme?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
M. S. GURUPADASWAMY): (a) and
(b) There 1s a, scheme for providing
financial assistance to the National
Institute of Community Development,
Universities and other organisations,
for research studies, fellowships, hibra-
ries, semmnars and publications of re-
search reports bearing on Community
Development, Cooperation and Pan-
chayat1 Raj. Budget provision for the
scheme 1s made annually; provision
for the current year 1s Rs. 2 lakhs.
Puring the Third Plan period, a spe-
cial fund of Rs. 10 lakhs was also
set up by the University Grants Com-
mission to promote the aforesaid
activities through Universifies, The
Ministry of Community Development
and Cooperation gave a grant of
Rs 5 lakhs to the fund; the Commis-
sion provided an equal matching
contribution and is to continue the
programme from its own resources
during the succeeding Plans, after
making an assessment, towards the
end of the current Plan period, of the
effectiveness of the programme,

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC
IMPORTANCE

I. THE REPORTED FAILURE OF THE CENTRE
TO MAINTAIN FOOD SUPPLIEs TO WEST
BENGAL IN JUNE AND JULY;

Il THE REPORTED DAMAGE TO FOODGRAINS
DURING TRANSIT FROM BOMBAY AND
CALCUTTA IN OPEN WAGONS DURING
RAINY SEASON

MR CHAIRMAN: There are two
calling attention matters relating to
the same subject and 1 would like
both of them to be taken together.
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SHRI CHITTA BASU (West Ben-
.gal): The statements should be made
separately.

MR. CHAIRMAN: The statements
will be made at the same time and
then there will be discussion,

SHRI CHITTA BASU: With your
permission, Sir, I beg fo call the
attention of the Minister of Food
and Agriculture to the reported fail-
ure of the Central Government to
keep its commitment in regard to
food supplies to West Bengal for the
months of June and July, thereby
.aggravating the food scarcity in that
State.

SHRI K, P MALLIKARJUNUDU
(Andhra Pradesh): Sir, I beg to call
the attention of the Minister of Food
-and Agriculture to the reported
damage to several thousand bags of
foodgrains during transit by rail from
‘the ports of Bombay and Calcutta in
open wagons during the current rainy
season and the reported rotting of
large quantities of wheat and other
foodgrains in the Government go-
downs of Calcutta and Delhi.

f

{TeE DEPUTY CHAIRMAN in the Chair]

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND CO-OPERATION (SHRI
ANNASAHEB SHINDE): Sir, at the
beginning of the current year, on the
basis of expected availability during
1967 and taking into account the
minimal needs of all the deficit States,
it was estimated that West Bengal
could be supplied during the  year
about 100,000 tonnes of rice and suffi-
cient wheat to meet their statutory
rationing commitments, with a provi-
sion for some distribution in the dis-
tricts under modified rationing. To-
wards the end of March, a meeting
wias held in the presence of the Prime
Minister with the Chief Minister,
Deputy Chief Minister and Food
Minister of West Bengal and the
.difficult food supply position of the
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country and the uncertainty of im-
ports was explained to the West Ben-
gal Ministers. It was agreed at this
meeting that 15,000 tonnes of rice
and 75,000 tonnes of wheat would
be supplied to West Bengal per month
up to June. Further supplies were to
depend on later availabilities with
the Centre. Subsequently, the Waest
Bengal Govt. have been assured that
attempts will be made to continue to
supply 15,000 tonnes of rice and 75,000
tonnes of wheat to West Bengol per
month,
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For June, West Bengal was allotted
15,000 tonnes of rice from Orissa.
Since the movement was very slow,
an allotment of 3,000 tonnes of rice
was later on made from Andhra Pra-
desh also. The allotment of wheat
and milo for June amounted to 82,000
tonnes. Actual supplies of wheat were
83,300 tonnes. The supply of rice,
however, fell short and a total of
only 9,400 tonnes of rice could be sup-
plied to West Bengal during  June
against the allotment of 15,000 tonnes.
The shortfall was due to non-avail-
ability of sufficient quantity of rice
in Orissa of acceptable quality

During July also, West Bengal was
to get 15,000 tonnes of rice from
Orissa but as despatches from Orissa
were still very slow, it wasg proposed
to give them 4,000 tonnes of rice from
a ship that was expected at Calcutta
port towards the end of July. The
quantity of rice that could be moved
from Orissa during July was only 4,000
tonnes and despatches from Andhra
Pradesh during July amounted to only
700 tonnes. As the rice ship got de-
layed, about 1,900 tonnes of rice, ear-
marked for other recipients from
some earlier arrivals, was released to
West Bengal. Thus the total release
of rice to West Bengal against the
quota of 15,000 tonnes amounted to
only about 6.6 thousand tonnes. The
quota of wheat and milo allotted to
West Bengal in July amounted to
92 000 tonnes. Fortunately, actual
supplies of wheat, milo and barley to
West Bengal during July amounted to
a little over 100,000 tonnes.



2517 Culling Attention
It will thus be seen that there has
mnot been any failure on the part of
the Central Government to keep its
commitment in regard to overall food
supply to West Bengal for the months
of June and July, though the supply
of rice wag less than the menthly
quota promised The rice situation in
the country as a whole is critical and
the short supply of rice to West Ben-
gal was due to reasons beyond the
control of the Government of India.

I

1 shhare the concern of the Members
of this House over the damage to food-
£rains in transit by rail in the course
of despatch to various parts of the
country from the different ports. As
the House is aware, enormous quanti-
ties of foodgrains have to be moved
to various distribution centres in the
country in order to meet the conditions
of scarcity, Movements have been of
the order of 750,000 to 800,000 tonnes
per month to various States and
other recipients from the different
ports ag well as the Central Storage
godowns. This order of movement
has had to be sustained throughout
the year even during the monsoon
months which unfortunately are
regarded as lean in various parts of
the country. Of the total quantities
transported each month, about
550,000 to 600,000 tonnes have neces-
sarily to be moved by rail transport.
In gpite of the best efforts and the
marshalling of all available resources,
it has not been possible for the Rail-
ways to provide covered wagons to
meet all the requirements for the
movement of these quantities of food-
grains, It has been found that if
movement only by covered wagons
is to be resorted to the maximum
quantities of foodgrains which can be
transported during any particular
-month will be about 350,000 to 400,000
+onnes. Since even the present order
of movements is not able to meet the
full requirements of all the areas 1n
the country, any substantial reduction
in these quantities, by restricting
movements only through covered
wagons, would lead to wide spread
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distress ‘all over the country. A cal-
culated risk has therefore had to be
taken and movement by open wagons,
even during the monsoons, has been
resorted to as  inescapable although
every effort has been made to restrict
it as far as possible consistent with
the requirements of different States.
Every precaution is being taken to
ensure that open wagons are properly
covered with tarpaulins secured by
lashings and continuous checks ar-
ranged at different points in the
course of transit fo see that tarpaulins
are in position. Even so, instances
have come to notice of some wagons
getting affected by rains In this
context, damage to foodgrains in such
wagons becomes difficult to avoid.

There is no possibility of any
foodgrain getting wet in the Govern-
ment godowns in Calcutta, Delhi or
elsewhere. In fact all the Govern-
ment godowng are modern structures
which are damp proof and no such
danger of damage to foodgrains with-
in the godowns exists. Morevover, in
the present context of practically ship-
to-mouth existence, only small quanti-
ties of foodgrains remain in the Cen-
tral Storage godowns for any length
of time., At times stocks from open
wagons are taken to godown for
drying and reconditioning.

In the F.C.I. depots at Delhi a quan-
tity of about 20,000 tonneg of wheat
was received from the commencement
of the current monsoons till the 4th
of this month. Of this about 3,600
tonnes whas affected by rain during
rail transit. The F.C.I. have already
substantially carried out the salvage
operation of drying and refilling sound
grain in bags. More than 2500 tonunes
has already been found to be in sound
condition. The salvlage operations are
still in progress and it is estimated that
ultimately about 350-400 tonnes may
be found unfit for human consump-
tion, most of which would be fit for
poultry and cattle feed.

It is a fact that in Calcutta some
quantities of foodgrains have  been
lying in the fransit sheds of the port
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[Shri Annasaheb Shinde.]

for some time. These consist of about
500 tonnes sweepings from the wharf
and the sheds consequent on spillage
at the time of discharge of foodgrains
from the vessels. These foodgrains
have been inspected and found to be
in sound condition.

There ig also a quantity of about
150 tonnes of gift wheat (Bulgar &
Rolled wheat) awaiting clearance at
the Calcutta port. A sizable portion
of this quantity was received at the
port in June this year. The reasons
for the delay in the clearance are
being investigated and lapses will he
suitably dealt with. The wheat 15,
however, reported to be in sound ccui-
dition.

SHRI CHITTA BASU: Madam, I
crave your indulgence if T take some
more time in putting questions.

THE DEPUTY CHAIRMAN: You
put your question.

SHRI CHITTA BASU: I want some
more time, four or five minutes. . . .

THE DEPUTY CHAIRMAN: Put a
question. You cannot make a speech.

SHRI CHITTA BASU: I want to
have some clarifications . . .

THE DEPUTY CHAIRMAN: You
will get about two or three minutes.

SHRI CHITTA BASU: Five minutes,

THE DEPUTY CHAIRMAN: You
begin early and finish early,

SHRI CHITTA BASU: Madam, the
food situation in West Bengal is very
critical and fast approaching climox
of an unpredictable nature and if we
are to understand the West Bengal
food situation today, we should have
some glance at the food facts. Inthe
Iast harvesting season West Bengal
had a sudden fall in food production
due to serious drought in six districts
out of fifteen and there has been
some increase in the number of
mouths to be fed. That being the
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case, the West Bengal Governinent's
dependence on the Centre is much
more than in the previous year. In
spite of all this, the West Bengal
Government agreed to meet the situa-
tion this year if the Government ot
India agreed to release 15 akh tonues
of foodgrains during the whole year.
It is correct that the Government of
India agreed to release 75,000 tonr.es
of wheat and 15000 tonnes of rice
to meet the demands of the statutori-
ly rationed areas. As far as my fgures
are concerned, it is found that a
quantity of about 7,500 tonnes of
rice and 32,000 tonnes of wheat is the
shortfall. Not only that. If we take
the comparative figures of two con-
secutive years, it will be evident that
during the period 1st January to 3lst
May, the total quantity supplied {o
West Bengal by the Government of
India was of the order of 6,12.800
tonnes, while in the previous year it
was of the order of 9,54,900 tonnes.
Of course, it has to be borne in mind
that the scarcity this year is much
more serious than in the previous
year. You will also appreciate that
the total requirement of the  State
to meet the needs of the statutorily
rationed areas covering about 89.9 lakh
people, to supply against ration cards,
ig 43,000 tonnes of wheat. For e
flour mills we require 22,000 tonnes
and for the colliery areag and the iu-
dustrial areas of Asansol, where there
is much unrest due to non-availability
of ration, and for the hill areas of
Darjeeling district we requi_re about
5,000 tonnes. Thus, you will appre-
ciate, it comes to 70,000 tonnes. Of
the 75,000 tonnes of wheat given each
month by the Government of India,
we have to meet the demands of thgse
categories, for which we have to give
about 70,000 tonnes of wheat. We are
left with only 5,000 tonnes of w}_leat
to meet the demands of the famine-
stricken areas of BPankura, Puruh.a,
Malda, the 94-Parganas—about siX
districts—and also we have fo meet
the needs of the modified ration areas.
1f we are to give one kilogram of
wheat per adult, we require about
58,000 tonnes for the modified ration

' areas. Now, in the circumstances, the
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West Bengal Government could not
and is not in a position to supply any
wheat to the modified ration areas or

to the famine-stricken areas. Unier
the circumstances, the West Bengal
Government, particularly the Chief

Minister ang the Food Minister, have
made an appeal to the Government of
India to allot 15,000 tonnes of wheat
or any other kind of foodgrains. We
are not only for rice. We are nut
against wheat or against milo. We
want in the present circumstances
15,000 tonnes of additional foodgrains.

THE DEPUTY CHAIRMAN: Now,
you must come to your question.

SHRI CHITTA BASU: In additicn
1o this shortfall, to meet this preca-
rious situation prevailing there

THE DEPUTY CHAIRMAN:
must come to your question now.

You

SHRI CHITTA BASU: My question
is whether the Government of India,
in view of the very precarious and
alarming food situation prevailing in
West Bengal will give a firm commit-
ment to meet the shortfall and also
meet the additional 15,000 tonnes of
wheat, as demanded by the West
Bengal Government. We want a firm
«commitment, not some sort of vague
assurance from the Government, a3
‘was the practice hitherto.

THE DEPUTY CHAIRMAN: W is
-answering it?

THE MINISTER OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND CO-OPERATION (SHRI
JAGJIVAN RAM): Madam, therc 1is
no doubt that this year there have
been several States which have been
affected by drought. Comparison wiih
the previous year is unrealistic. Ta
the previous year we did not have
scarcity conditions on a large scale
in this country as in the present ycar.
Therefore, I will not make any c.Imn-
parison when our position was better,
when the imports were larger last
year and when we had not the pro-
blem of drought in Bihar, U.P.
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Madhya Pradesh and Gujarat. So,
we were liberal in supplying food to
West Bengal. Buf if West Bengal
wants supply on that scale, it will be
practically impossible to do that, As
the Minister has stated, so far as our
commitment to West Bengal is con-
cerned, we have tried our best to ful-
fil it. In view of the difficult situa*ion
in West Bengal, whenever there has
been some more availability with us
we have not been reluctant in sending
more foodgrains to West Bengal. As
it has been just stated, in the month
of July we supplied to West Bengal
some quantity more than 1 lakh ton-
nes. I do not propose to bring in poli-
tics, Madam, as the hon. Membr~ 15
trying at every stage to bring ia.
The hon. Member forgets that includ-
ing the shortfall it will be only 90 0G0
tonnes, and 100,000 tonnes mean extia
supply. Therefore, in these matters
these figures and quotations  which
he hag given were just irrelevant. Our
intention is in conjunction with the
West Bengal Government to make the
supply as far as availability with the
Government permits. Now the hon.
Member wants a firm commitment. A
firm commitment will depend upon
the availability with the Centre and
also the requirements of other areas
which are worse than West Bengal.
He should not forget that. Therefore,
1 can only give this assurance: 75.000
tonnes of wheat and milo plug 15,000
tonnes of wheat from back log, 90,000
tonnes, as 1 have told the Bengal
Food Minister—he met me yesterday
——when availability increases with
us, certainly I will try my best to
exceed this quantity of 90,000 tonpes
by as many thousand tonnes as possi-
ble. It will be our endeavour io do
that consistent with availability and
the peeds of other areas equally affec-
ted with scarcity.

2522

SHRI K. P. MALLIKARJUNUDU:
The hon. Minister stated that there
were not sufficient number of covered
wagons to carry all the foodgrains, and
that their carrying capacity was only
4 lakh tonnes and the other foodgrains
had to be carried by open wagons
which were covered only by tarpau-
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[Shri K. P. Mallikarjunudu.]

lins., Therefore, some damage due
to rains was unavoidable, I appre-
ciate that point, but may I know
whether any stocks have become dam-
aged while they are in godowns? Is
the Government aware of the report
which appeared in the “Statesman”
dated 29-7-67 that over 5000 bags of
imported wheat are lying damaged
and rotting in three godowng of the
Food Corporation in Delhi, which
is worth over Rs. 3 lakhs, which 1s
unfit for human consumption? I wish
to know whether that report is cor-
rect or not. Apart from that . ..

THE DEPUTY CHAIRMAN: I think
in the answer he had mentioned that.

SHRI K, P. MALLIKARJUNUDU:
The answer is not specific. It isonly
couched in general terms. It is not
specific.

THE DEPUTY CHAIRMAN: Al
right, The Minister may only men-
tion that portion without reading.

SHRI ANNASAHEB SHINDE: I
have very specifically mentioned it in
my reply. “In the F.CI. Depots at
Delhi a quantity of about 20,000 ton-
nes of wheat was received from the
commencement of the current mon-
soons till the 4th of this month. Of
this about 3600 tonnes was affected by
rain during rail transit. The F.C.L
have already substantially carried out
the salvage operation of drying and
refilling sound grain in bags. More
than 2500 tonnes has already  been
found to be in sound condition.” This
has been properly explained, and I
submit that there has been no dam-
nge whatsoever in the godowns.

SHRI M. P. BHARGAVA (Uttar
Pradesh): Madam, I want to take this
opportunity of congratulating the
Food Ministry on the good work they
have done in handling such a lot of
foodgrains, both imported and indi-
genous . . .

SHRI NIREN GHOSH (West Ben-
gal): This is Shri Bhargava’s clarifica-
tion.

[RAJYA SABHA | to matters of urgent
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SHRI M. P. BHARGAVA: I am
coming to the question also. 1 hope
the Minister has seen the news iiem
appearing in the “Statesman” that
15,000 maunds of wheat and other
foodgrains were rotting in a godown
of the Fooq Corporation of India at
Calcutta for the Ilast three months,
What worries me is while on the
one hand there is scarcity all over
the country, on the other hand we
get newg that food is rotting. If this
is a fact, if the report in the news-
paper is correct, may I know from
the hon. Minister whether he has
made any enquiry into this matter
and, if any enquiry has been made,
whether any responsibility has been
fixed on those officers who were res-
ponsible for this criminal waste of
foodgrains and negligence of duty?

SHRI ANNASAHEB SHINDE:
Madam, I have partly referred to this
aspect of the problem in my reply.

SHRI M. P. BHARGAVA: He has
not answered specifically. This hap-
pened in a Corporation godown in
Calcutta.

THE DEPUTY CHAIRMAN: Have
you held anyone responsible?

SHRI ANNASAHEB SHINDE: What
I was explaining was that there were
some sweepings from the wharf and
the sheds, which were collected.
Usually they are collected and  they
are reconditioned. Some guantity
wag there. The work was to be
transferred from the contractors who
were engaged to departmental work.
It appears that there was delay on the
part of the contractors to give proper
information. But I do not think as
far as the officials are concerned any-
body was responsible for this. It has
been explained that a substantial por-
tion of it has been salvaged. There
has been no considerable damage as
alleged in the press.

SHRI M. P. BHARGAVA: Madam,
there is one question arising out ot
this, Am I to take it that whatever
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happeneq is because of the will of
God and no human being, whether it
is the contractor or the Government
servants, is responsible for it?

SHRI JAGJIVAN RAM: The hLon.
Member has not perhaps listened to
the last sentence of the Statement. We
have said that the lapse on the part
of anybody will be severely dealt
with., That was included in the last
sentence of the statement that has
been made. Lapse on the part of any-
body, if noticed, will be severely dealt
with, '

SHRI KRISHAN KANT (Haryana):
The hon, Minister in his reply has said
that the Railways do not have enough
closed wagons for movement of such
a huge amount of foodgrains. I would
like to know, when we have been
suffering from scarcity for the last
so many years, Whether they have
tried to approach the Railway Minis-
try that they should provide 50 meny
wagons for a number of years to
come. Secondly, I want to know how
much damage we have claimed from
the Railways for the last so many
years, how much we are going to claim
this year. Has anything been done by
the Railways to penalise those officers
who were looking and checking in
between and causing leakage? Has
any action been taken against them?

SHRI ANNASAHEB SHINDE: The
movement of foodgrains during the
last two years has been quite un-
precedented. It was not possible even
for the Railways to anticipate thut
such a heavy movement of foodgrains
would be involved in a  particular
period or year. In order to meef the
very difficult situation in various parts
of the country we had necessarily to
resort to this mode of transport, as
has been explained in my statement,
There appears to be some sort of a
wrong impression about the losses in
transit. May I read for the infor-
mation of the hon. Member the
transit losses during the last few years
which will indicate that even though
such heavy movements have  been
involved, the transit losses have
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been insignificant as compared to the-
total guantity moved? These are
the percentages: For instance, in
1963-64 nearly 0.6; in 1964-65 0.31; in
1965-66 0.29; in 1866-67 up to June
perhaps 0.17. We have been taking
up this question with the Railway
authorities who are mainly responsi-
ble for this in transit. But the Rail-
way authorities have also posted es-
corts in these trains, but due to some
factors, the seepage of water etc,,
damage does occur. But we have
been taking up this matter with the
Railway authorities very often.
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THE DEPUTY CHAIRMAN: M-
B. K. P. Sinha.

¥

SHRI B. K. P. SINHA (Bihar): I do
not propose to put any question.

THE DEPUTY CHAIRMAN: Dr.
Siddhu. He is not here. Yes, Shri
Rajnarain.

M qIAEN  (I9T q_4W)
AT, §a7 1 FEGET A6 €9 &
= 79 o gw §© i Ag W F e
ey g 4 ardmm & gEAT FAET
HEUT § HIT &H FAHAT § 1T & AV
ft SN Fg1 a1 % A TF 3T7F7
FCT a7 § =19 #0g a1 Gy g
A TR+ faan fF 15 gee A
I a5 ™1 | @ §@9g § Y SwTA
q Al & a1E T HT F AR A,
S ATENI T e S 9o fear &
AT Y SAAT & g faer & wa
39 ¥ fawex a=s 7 @@ *

“It will come up on Monday as
a Calling Atftention Motion”

ag Sgw fma fear fv afewr
wemd ¥ @ A4S F ;@
@Y UT ST FTERT HETA 47 9 At 7R
faam @ M AR 95T F AT AT
T FIE AEA & G 8 | FHA Fle-
oE w FaT T a7 9g 93 AT E |
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ITqATAfT : TS AT TH X qATA

qfew |

S aeeE o #oaed mEd ¥
T8 & § % 3 g Ffam wduw #
T € # G FT FW FT g9 < fmm av
AIXAITEINT FF ., . .

geawmfa . fFad a=w R
W fear #ot fagr gar A8 1 W S
AT AIT ORI I HITH g7 9Fa7 & |
AT AT qfor |

Y THAACEAN : T( AT q91(
2 T a1 GRFR Y 4 419 AL FTA
ge 2 fr fooelt & ¥, wiwgwaw, qar
* qLHTA Ml § e @rg fam
HE FTLAIAT AT 5feam #7 15 g
AT A AT AT | T TR AL
gaEr qrErd gd & foawd 8 g wwar
FT AR §AT 10 T 1A I G
e # amr wn fwd 20 sfqwa o
g @IS g v |

i -

ar oF T A feer § qwe #v
AT § WX Y qF I T )
wreE @™ frm &1 A @ W
QAT AT &7 I ATFI T ATTEATEY
21N zm dFg § g 7 AT O
U AET Y ? S g F AT Az oy
IEH AL N S G T FAFN
BAT IFHT FT [0 7

Y & A1 /19 S d H A A
g a1 a8 AT« qi¥ ATlF ag o g
g9% % 979 A qmT smEed &Y
IGF a1 § ZH T8 FATHAT T2 & |

T g F AT A qg A 79%
AT FF FI1/EF GLIW FT ag0 AT [AT
Eadl 99 & gRA R A QAT Al
FIoTEr & g9 oF A frel B
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FAMT A ToaT ST Hoq Qw qramEy
F § IFR FY UGA H €wF 9V 937
gAT £ | & gAT 7 e | WX FIT A
LT FHAMET F H W oA
a1g feqTaT Og AT wET S AT THET
1 AT agl AW AT ar W€ Y 6 A
TEAT FgT FT T Fgt F S04 4 A¥
FIT GTHTE T HOAT (FeEr T80 qus
wre o § oot oo #Y Ay T8
g 3T T T FHT T LRI
ForgEaT  FANA FANAT ¥ B W@
37

a1 &% a § & awa G d o &
ST AEM——S 9 gEq Ry
qE TW F TTH AR AT HEAA
% ¥ H-fF ST o g q@w &
A H SOy FAT ST G E AR QA
% fa% gTHT 447 IUTH ;rfg FE

T FraR T F A famweit At
Jegm & T aem fed A
gy mfe a7 § IfET gaar & J'T
Fgm 5 g ot s sate gav g an
ag farar A ama & & At S fe iy
T4 ¥ qamr @ afdeaf @ 2
I F I IqN I [E AG §
f& smawsar ¢ @@ @ & T
g e da s & foor @1 3%
ar ges WeEr g L . .

T TIHATTE : H ST |ar

| FATEAA TH . . L FS HAEr
¥ six T & d g e e # B
afes & sfus IgFT = 49 |

A AT & FGRAA F TS M
&Y I FY AV A AV ST | qqTAT AT
g fF e 38R 60077 & FAq WhwT
a1 {F9H 3¢ g9 &9 FY SN OF
F forar § w7 a1 § § 59 AR 6 3w
g o & femew g ST S a|r @
f& S s & &F agE AGE g Ay
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IR A AR] Fea e F for 39
¥ § Afer Rag 7@ wgar f5 oeew
OF W a9 8% §, 3 afcfeafaai § gv
TR IS Faw 7 & 6 o g
qd [T ¥ qUE T 7 &, AfwA
ag WA g ifed e qeE F o A
Fq¢ FAg FY FAT &, a8 W N W
Forg ¥ W1 ¥ fraer Q) el § §99 w9
GFAICT T T &G FT TS FA 9%
T a1 57 fF wfos e . .

=Y TSAMTAN ;I FEE aF1d &
fesd AR g7 & fed surar 97 A o

Y AAMIF A AT T AT
AFTY § fell e & a # A
g7 for ST agt aeT & S9R A H WAy
& 78 aar %97 | SgHY, €A T
T AEFTY T & A TAE graw
Fen fraiasrd | afer s g
gT AT gXT g, zaw faw @9
F ot A1 T9q & fheg W 0w &
qT S Ereqrfad ey fgar @ a8 w3
ZAT I q1 g€ W9 AR A9 A I
# for garQr Y arrfas waear & 9EH
¥ w1 FX o frwmT F1 F1E 77T
Y TreaTfad gu) U g 9T § 9K
qret =eT ST & afe iy 93 dAw
qT g AR RS §gHA g A
Y § IaAT 3T T SFH HATW A
faar T @T § 77F '@ar%% forat

zrﬁrg’-i%

Y AKTREAN : T F JUE
E

Y ATAYET TR : TE F IUE A
A& FFm AfwT qgT F § fET o AT
w9 (qfgrs) 99 dEy § o @@ Y
ag ag 5 uxdeq =1 § 78 @ar § a3
Bgar g fF g agt W OF T T
ﬁm@ma‘rmﬁﬁ%m
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wrefral =1 fager a6 & § a<e< 99
gfte & dar g, Rfcafery ar &2 &
T dNT T Y Al 3w afcerft
T g1 oY § i frqeT o waer &%,
IAH EH AN I GRY O 99F foQ
AL E I E |

SHRI V. V, RAMASWAMY (Mad-
ras): The Minister in his reply has
saig that wll the open wagons are
properly covered with tarpaulins, and
that checks are made at intervals. May
I know, if such checks are made at
intervals, how such a large quantity
of grains could become wet? May I
know whether the checks were made
properly, whether the Government
have enquired into where and when

they got wet and whether they wiil
tighten the checks in future?

SHRI ANNASAHEB SHINDE: The
Minister has already explained the
position as to what happens actually
during transit because of pilferage,
because of tampering, because o0f
strong winds gnd perhaps because of
old tarpaulins, etc. But escorts are
provided by the Railways; they are
supposeqd to check from point to point,
Sometimes human failure does occur
and these losses do occur. That has
been explained.

(Several hon. Members stood up)

THE DEPUTY CHAIRMAN: No,
I will not give more time. Yes, Mr.
Bhandari.

ot geaT fag e (TsEar)
# vy agam ¥ ag qor = £
¥ Sl GrEnw & d99 o g & faa
F for Ay § o9 % fraw & o
ST 9T OgEA F a2 A F AT 3qAR
% R m, fafer &1 o, A @
R & fas ™ aw § fFadr
ATaT # ST W GIUE g3 §, 9N
fax ag #v¢ fafimg @isd ¥ awa
U RN | SR IR T AT 9T ART g
T A FAT QT HATAT T AT Y AT

- ~
T

I
H
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s fF faffm ar ar a1 w®
TF e § gEw | gua ag e
F &AM 9v ogEd F | feaer
S T FAT 9T FifF J T9G 97 GreAv
T R A AR S S e @
T g g oy ga el ax e
cETd TN & AT A e § 7 AW
' fra<r daT g & fe S gEr Ao §
St fon Sfe B GIHT FIECEA g 7T
Co WP T ¥ T 9§ WATHE WK
< EAT FIA FAT Y @ HAT A
fedim & fages fram @ @ ?
* goiifr T g IEEY @ i wmfee W
AT AT g AT 92 gy 9T §
T T8 TS I g AT W H
WElf ¥ WY T wg FL SR
“q=r ot T &, fan ST @, R sER
C g faefm gwe # St
" ey g § | &Y # g A9 & O
‘¥q §EFR ¥ IAf 6 wATE K faeges
. & F AR ¥ §5 wiFs § 5 gne g
T WA @ g AT F HT AR
“afer AE WifF Tg W A g ar
fgv g @UE g9 ¥ a1E ST WA qTF
ey 9T AT 7T & AR 999 a9
| g F drntat et g ?

) ATAET TR O TET AT
&t T 99 IuAeH Agl § Afww F Qq
UF T3 qar 77 AT § | I g A
FQig y Al agT ¥ FW 3T W
9 AR 9T § gt o) agt W gafaw
grHET? T3 § 6 59 37 Sl 9% A
g oix agt WA § ¥ mA A IAR
AT, TAEA F AT, A T G
F mfuaT( FT H grT € Y 99 LI
qx IHET AUF @A 8 | FE-FE
ag fasmd wex Wi § AR W9
I gAR Ow A &, At ag
WEQ-Heal U Gt g Ffey FifE
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% TF ©Hl 9T TS WG A
g AR IgH SATT TG Sqw@r § W}
I IS A ST & W [T v
& %% aar aff awar fr W AT F
AT T FIHFI | AT gH IERT
Fearw W & AT TR @ar
¥ fg¥ f Tger Tl 9= §7 FTRERA
F AW o ¥ Fe A 5T v awy &,
T WA I ST GFR oG F@rdr
& vt 99 o & 1 wiwS Y AR O
TE & Afe g A & arw A 3 fF
AT dag 1 UF LA qT gAY T

FATAT et g9 TSF GIFN F T 7
g g T O uiEr ag wdr afer
agl WY gt aF AMETY § I a<g w0
@T T G qlET F@ g I
qicdr, wgaT genfs § ww F fan
I ¥ qT A@T )

THE DEPUTY CHAIRMAN: We
have taken almost half an hour.
Nothing new is going to come out. I
do not know why we should go on
with this subject any more. Mr.
Niren Ghosh.

SHRI NIREN GHOSH: Madam, the:
hon. Minister said that it was agreed
at the Conference that 75,000 tonnes
of wheat and 15000 tonnes of rice
would be given, Who agreed to it?

SHRI JAGJIVAN RAM: It was
discussed and then the West Bengal
agreed.

SHRI NIREN GHOSH: 1t is a mis-
leading statement. They demanded
more . .

SHRI JAGJIVAN RAM: They de-
mand the moon.
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SHRI NIREN GHOSH: It is the
guantity that the Central Government

agreed to give. The hon. Minister
wants to mislead the House.
SHRI JAGJIVAN RAM: It is an

incorrect statement.

SHRI NIREN GHOSH: Let me seck
clarifications. May I know, Madam,
whether the Minister is aware  that
almost 50 per cent. of the peasants
have only 3-4 months consumption at
their home; they do not produce mo:e
than that? For the rest of the year
they have to purchase. Now the
villages are completely dry. Aud
havoc is being created. The next
few months would be pretty terribie
and something is not done about it,
and conditions of wuncertainty and
what not are going to be created. Now,
may I know whether even the com-
mitments that this Government made,
not only in case of June and July but
over the entire period, were fulfilled.

SHRI N. PATRA (Orissa): How
doeg it arise out of this Calling At-
tention notice?

SHRI NIREN GHOSH: It does arise
out of this Calling Attention notice.
£ven previously, during the previous
four months, there was a shortfall of
4045 thousand tonnes in the com-
mitment made by the Government it-
self. May I know Madam, whether
the West Bengal Government have
demanded at least, at least for the
next two months 15,000 fonnes more
of wheat per month? Have they de-
manded this quantity in order to gur-
mount the crisis?

THE DEPUTY CHAIRMAN: That
would do.

SHRI NIREN GHOSH: Unless you
fulfil your responsibility, 1t becomes a

sort of discrimination against the
States which are deficit, Either you
should fulfil your responsibility or

make food completely a State subject
and give them the wherewithal to deal
with it as regards the dnancial re-

«

1967 ] on the Table 2%34

sources. While the people are suffer-

ing you are making this discriming.
tion . ., . ) ! :
Y

THE DEPUTY CHAIRMAN: That
will do, Mr. Niren Ghosh. -

SHRI JAGJIVAN RAM: He has not
improved upon the question put by
another hon. Member from West Ben-
gal. I have nothing to add to the re-
ply that I have given.

—_—
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ANNUAL REPORT AND CERTIFTED

Accounts (1965-66) oF THE SHIPPING

DEVELOPMENT FuNp COMMITTEE AND
RELATED PAPERS.

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DAR-
SHAN): Madam, I beg to lay on the
Table, under sub-section (8) of sec-
tion 16 of the Merchant Shipping Act,
1958, a copy of the Annual Report and
Certified Accounts of the Shipping
Development Fund Committee for the
year 1965-66, together with the Audit
Report on the Accouats. [Placed in
Library. See No. LT-1347/67].

AnnuaL ReporT (APRIL, 1967) OF THE
REGISTRAR OF NEWSPAPERS FOR
INDIA—PART 1

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NAN-
DINI SATPATHY): Madam, I beg to
lay on the Table a copy of the Elev-
enth Annual Report (April, 1967) of
the Registrar of Newspapers for
India—Part 1. [Placed in Library.
See No. LT-1342/67) .
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I. SUMMARY OF THE BUDGET ESTIMATES
oF REVENUE AND EXPENDITURR
(1967-68) OF THE INDIAN AIRLINEM
CORPORATION AND RELATED PAPERS.

11. SUMMARY OF THE BUDGET ESTIMATES
oF TREVENUE AND EXPENDITURE
(1967-€%8) oF THE A INDIA AND
RELATED PAPERS.

THE DEPUTY MINISTER IN THE
MINISTRY OF TOURISM AND CIVIL



